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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

ORIGINAL APPLICATION NO.369/99

DATE OF_ ORDER § 31,5,1999
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Between =

Dr.M.V.Subbaiah
eee ADDPlbcant
and

1, The Secretary to Govt., of India,
M/o Health & Family welfare,
Nirman Bhavan, New Delhi.

2. The additional Director,

Central Govt., Health Scheme,
Kendriya Swasthya Sadan,
Begunmpet, Hyderabad,

«ses Respondents

Counsel for the Applicant : shri K.Sudhakar Reddy

Counsel for the Respondents Shri v.Rajeshwar Rao, Sk-CGSC

CORAM

THE HON'BLE SHRI JUSTICE D.H.NASIR : VICE~CHATRMAN

THE HON'BLE SHRI H,RAJENDRA PRASAD MEMBER (&)

(Order per Hontble Justice Shri D.H.Nasir, Vice-Chairman).
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(order per Hon'ble Justice Shri D,H.Nasir, Vice-Chairman)

The learned counsel Mr,K.Sudhakar Reddy for the
X ,
applicant conceg¢ds that no further orders are required to be
made in this 0.A., having regard tc the fact that the relief
prayed for in the Q.A, has already been granted to the
applicant. Hence the 0,A. 1s disposed of as having become
infructuocus, No order as to costs,
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—9 4_:__"f- A
(H.RAJENDR ﬁ ASAD) (D.H,NASIR)

Member A Vice=Chairman

Dated:31st May, 1999, 1
-------------------- = ]}w”'l‘:_

Dictated in Open Court, 1-0Rt
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